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IN THE NATIONAL GREEN TRIBUNAL. EASTERN ZONE,
KOLKATA,
M..A NO.43 /2024/ EZ
(Arising out of O.A. No. 36 / 2022 /EZ- Disposed of on

14.10.2022.
Rabeya Tabassum N Petitioner.
-Versus-
State of Odisha & others _— Opp. Parties
INDEX
Pariculars of documents Annexure | PAGES
.| COUNTER AFFIDAVIT 1- 4
.| the copy of the minute of W/1 5-8

meeting ditd. 28.10.2021
relating to renovation of
Petanallah at CDA Cuttack

.|copy of the minutes of wW/2 9-13
meeting ditd. 18.11.2021
relating to surveillance and
diversion of  wrongly
connected house sewer

connection to the
sewerage system
.| copy of the minutes of the W/3 14-16

meeting did. 24.02.2022
relating to surveillance and
diversion of  wrongly
connected house sewerage
 connection to the storm
water drainage system in

CDA area Cuttack
Cuttack By the Opp. WOA, through
Date: ¢ / 02/ 2 Prasanna Kumar Bhugsn)san

Enrollment No.0-318/1979
Mobile No:9938036001
Email:- advpkbhuvan@gemail.com
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IN THE NATIONAL GREEN TRIBUNAL. EASTERN ZONE,
KOLKATA,

M..A NO.43 /2024/ EZ
(Arising out of Q.A. No. 36 / 2022 /EZ- Disposed of on
14.10.2022.

Rabeya Tabassum —_— Petitioner.

-Versus-

State of Odisha & others B— Opp. Parties

COUNTER AFFIDAVIT FILED BY OPP.PARTY NO.4 L.E. WATER

CORPORATION OF ODISSHA

I, Shri Baishnu Bhusan Behera, aged about 33 years son of

Sri Bankanidhi Behera, presently working as general Manager,

WATCO Division Cuttack do hereby solemnly affirm and state as

follows:-

1. That I swear this affidavit on behalf of Managing Director,
WATCO, Bhubaneswar being instructed by him.

2. That the aforesaid M.A. is filed for non compliance of the order
of this Hon’ble Tribunal dtd. 14.10.2022 in O.A. No. 36 / 2022/
EZ, within stipulated period of time.

3. That in this aspect it is submitted here that the sewerage and

drainage system of CDA were constructed in the year 1985. In

68



&
ﬁﬂU\Ah
M)\TOC’\“

X

6. That in subsequent stage there was another meeting under the

chairmanship of Engineer in Chief, (EIC), OWSSB, in
connection with Surveillance and diversion of wrongly
connected house sewer connections, (if any), to the existing faul
sewerage system from the storm water drainage system in CDA.
Bidanasi area, Cuttack constitution of joint technical team, for
timely execution of works held on 18.11.2021, wherein it was
decided about the diversion of all sewerage connections from
Petanallah to the sewer treatment plant.

In this aspect, the copy of the minutes of meeting dtd.
18.11.2021 relating to surveillance and diversion of wrongly
connected house sewer connection to the STP is filed

herewith as Annexure-W/ 2 to this counter affidavit for

reference

. That after the aforesaid meeting, the further meeting was held

on 24.02.2022 in connection with work “Surveillance for
diversion of wrongly connected house sewer connection to the
storm water drainage system in C.D.A. area, Bidanasi, Cuttack,
where mn it was decided to continue the survey work till it’s
completion and survey data, so obtained, shall be shared among

CMC and WATCO, Cuttack for conciliation, if any. That

survey data shall be the basis for restoration of the sewerage

connection and disconnection from the existing drainage system

in CDA area, Bidanasi, Cuttack .
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In this aspect the copy of the minutes of the meeting dtd.
24.02.2022 relating to surveillance and diversion of wrongly
connect>:. house sewerage connectioréto the storm water
drainage system in CDA areaquttack. is filed herewith as

Annexure W/ 3 to this counter affidavit for reference.

8. That by this process the various sewerage connection and
disconnection from the existing drainage system in the CDA
area, Bidanasi Cuttack have been detected and necessary steps
are taken by WATCO for diversion of sewerage to link them
with sewerage treatment plant (STP) near Aswini Hospital,
CDA, Cuttack. In factgthere is no flow of waste water connected
to petannallah through sewerage system. In this manner
WATCO is trying ifs level best to check the waste water of the
sewerage to petannalah any more. By this process, WATCO
has complied the direction of this Hon’ble Tribunal
dtd.14.10.2022 in O.A. No. 36/ 2022/ EZ

:m% %}%ﬁ the facts stated above are true to the best of my knowledge
and belief. .

‘//g; i —— Buidn Phusan Behum
deocate. 1 o Wﬂgﬁ

, ey
S\ TRE. BV CERTIFICATE Cettack

i

N\ 5 Certified that due to non-availability of cartridge papers, this

4 Sxounter affidavit is typed in thick white papers.
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i:g( VELDINGS OF THE M1 114, ON "RENOVATION OF PETA NALLA AT
- f“_ ‘8_319‘5‘?“35" SNV TBARABATL FORT COMPLEX DEVELOPMENT IN
CUTIACK HELD UNDER 1HE CHAIRMANSHIP OF 1HE CHIEF SECRE TARY

JLISHA ON DATE D 20 10 2001 A1 11 4% AN THROUGH VIRTUAL MODF

A meehng was held on “Renovation of e Blalla located at O0DA
ﬁéﬁana& o Cuoltack Oy under the Chairmanship of the Chief Secretary,
QOdisha over virtual mode on 28 102021 at 1145 AM. At the outset, the
Principal Secretary to Government weicomed all and, briefed on two points on

which decisions have to be taken.

1 Renovalion of Peia MNalis

2. Land for Development Fark in the flood plain area in front of Qdisha

judicial Academy.

Chief Engineer, Drainage explained by way a Power Point Presentation
that the existing length of the nala is 3300 mir and available widih is varying
from 40 mir to 50 milr. Although the Nalla is cleaned every year there is large
growth of weeds and waler hyaci;th. Sewage disposal is directly made to the
Nalla causing extreme unhygienic condilion in the nearby vicinity. A proposal {o

construct RCC guard wall with treatment of bed was discussed.
The following decisions are made in the meeling;

1. WATCO is Jsequired 1o cap all the sewage points to link them (o
Sewerage Treatment Plant (STP), which is localed at Bidanasi near the

outfall point of the Nalia wathin 2-3 months’ time,

Crannad hir TanQranmnor
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e un the renovation work
Waler Resowees Organisation chall then take up t

out of their own funding

i : : «lshy soil and organic matters
The renovahun work includes rernoval of slushy 5001 &

i v of waler shall flow ail the time.
from tha bed. so theat gond qualty of waler shall flow ail th

The width of the Nalla s 1o be kept about 15 mir by making both sides of
the banks with good qualty of horrowed earth and then turfing is to be
done.

The space available after renovation. can be developed by Cultack
Municipal Corporation as parks, parking space, cycle tracks, sic.

The unauthorised encroachment is to be removed by CMC for which a
R&R Package s to be proposed.

Bore wells are to be provided by CMC for reacharging to the Nalla with

fresh water with lechnical inputs of H&UD, if required.

Fencing on both sides of the Nalla with wire mesh is fo be done by CMC,

so thal garbage cannot be thrown inside the Nalla.

Provision of bridges are to be made by H&UD Department

Further, regarding Barabali Tort development, a detailed discussion

taken up at length Commussioner CMC stated that the eastern & western moat

4

Wall are being developed by ASH with funding from the UIDSSMT Scheme by

CMC and the work is guing on

Craonnad hir TonQronnor
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LA0IUM IS Deing de

= ! i“‘-'g"’ﬂ Gey o Ped by “ihe (Y 15;';1' P partinent as an Interpretation
Centre and iy - Same has ape ady bieon approved by AGLL
However there 1o sianiticant styetches ncide the Barabat i
Complex Which  remain

chcroached by  unauthorized occupants. The

enumﬁf“ i = 2 3 E S S : > L
Sutn and survey of the encroachments has already been done by

CMC and it has b

i

een found that approximately 200 fdmilies are residing

this complex as unauthorized manner.,

Hence for further devel lopment and compietion of Interpretation

uenzre development of enen space within the Barabati fort Complex for

Tourists and for prevention of Sewerage runoff from these unauth:

rizeg
habitants in the Gadakhai moat it is imperative. that these habitante e

rehabilitated elsewhere and with suitable  compensations and the land is

made free of encroachments.

It-was therefore decided that a Rehabilitatioh & Ressttlefient Packag

on the line of SCB Redevelopment & Taladanda Road Development will be

formulated in and cost of the same will be incorporated in the Project Cost

by the Tourism Department.

The meeting ended with a vote of thank< to the ol

alr.
| 3y
Ii o

Pl

Chief Secr e‘iary “Govt. of Odish

Cramnnand hv TanCQrannor
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Nos 707 DAY 1 202 o UJ\/{ W

ot
The Murnicipal Commissioner, xp AR \J
CMC, Cuftack

-
| v 8
The Engineerin-Chief. ,/\‘\

QISIP, JICA. OWSSS, Cultack

ol
o
The Managing Director, " 1:3;;,1 .
WATCD, Bhubaneswar S o
AN s
T Rl o &'Ub“ i
The Secretary. T

Cuttack Development Authority, Cutiack

Sub:  Minute of Meeting held under the Chairmanship of EIC, OWSSB in connection with the work

“Surveillance and Diversion of wrongly connected house sewer connections (if any) to the

. existing foul sewerage system from the storm water drainage system in CDA, Bidenasi Area
Cuttack — constitution of Joint Technical Team” held on 18.11.2021 &t 5.00 PM

Ref:  OWSSB Letter No.3639 dated 15.11.2021

L P-4
Sir, .
1n continuation to this office letter under reference it is to enclose herewith a copy of Minutes of

Meehng held under the Chairnanship of EIC, OWSSB in connection with the work ™ Surveillance angd
Diversion of wrongly connected house sewer Connections (if any} to the existing foul sewerage system
from {he storm water drainage systemn in CDA, Bidanasi Area Cuttack — constitution of Joint Technical
Team™on 18.11.2021 at 5.00 PM for kind information and necessary action.

Yours, faithfully,
Encl: As above

f}.’f & - cr CI-4 l
— =17}
s 5; S,uie” é,) - _ Enginesr-in; -G
Memo No.g 7 JOWSSE Date_=" L'i 1) 9— = :/} 12 ﬂTESB_;

—— e e -

Copy with copy of enclosure forwarded to the Chief Engineer-cum-Additional Secretary to
Government, H&UD Department for information with reference to this office Memo No.3640 dated
15.11.2021.

Encl: As above : AZ;\/ 2

i Engineer-in-Chigl OHESRA -
= 27—/?\‘976 ? i D2 //‘?55?
Memo No. =~ 7 T [, fOWSSBDawe «,f,\__f_ T M '

Copy forwarded to the Project Direclor, PMC, OWSSB, Sambalpur/ Project Engineger, PMU-L
QWSSB, Cuttack/ General Manager, WATCO, Cuttack for information and nacessary action with reference
to this office Memo No.3641 dated 15.11.2021. o

Eacl: As above’

Engmeer—lrﬁ:ﬁi&é@ﬁ(%ﬁj{.
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Minutes of Meeting Held or 18.11.2021 at 5.00 PM in the Znd Floor Counference Hall
of OWSSB on Surveillance and Diversion of wrongly connected house sewer
connections (if any) to the existing foul sewerage system f{rom the storm water
drainage system in CDA, Bidanasi Area Cuttack- constiintion of Joint Technical
Team for timely execution of works.

The list of members present is annexed.

The Engineer-in-Chief, OWSSB, Bhubaneswar welcomed all the members present in the

meeting and discussed with all the members regarding the following issues.

Construction of Sewage system and Drainage systemin CDA area was executed by CDA
during year 1985 to 1990. The Operation & maintenance of Sewerage & Drainage system was

tooked after by CDA, Cuttack & initially handed over to CMC, Cuttack on dated 14.01.2011 &as

per H & U.D. Deprt. letter No. 4324/ Huddt. 31.01.20813 the CMC, Cattack handed over the

O & M activities to OWSSB on dated 12.02.2013. At the fime of taking over O & M by OWSSB
the 2.5 MLD STP near Ashwini Hospital. Bidanasi, Cuttack was in defunct condition & also the
sewage pumping stations were in defunct condinozasa resul the sewage & dreinage water from
Sector-6 1o Secior-11, CDA. Cuttack was owm filing ito Peianalish. GWSS3 was lookins efier
O & M of above Sewerage scheme from 120220153 w ?,Ghl;HZﬁZﬁ As per Resoinfion No. 16614
dated 10.00.2010 of H & UD Deptt. Govt. of Odisha, the aperation & maintenance of sewerags

system of CDA. AbhinabaBidanasi, Cuttack has been handed over to P.H. Division-[, Cuttack on

dated 21.01.2020 which is now renamed as WATCO Division, Cuttack.

It is intimated by Engineer-in-Chief, W.R. Deptt. in his letter No. 223549 dt. 01.09.2021 1o
Engincer-in-Chief, OWSSB that in a high level meeting held on 31.03.2021 under the
chairmanship of Chief Secretary, Odisha the natural drainage channel “PettaNallah™ shall be
renovated by W.R Deptt. after oapp%ng the direct sewaze lines falling in PettaNallah and linking
the sewerage system to 36 MLD Sewage Tre‘atment Plant at CDA, Bidanasi area constructed
under JICA, OISIP, QWSSB, Cuttack & raquesied Engineer-in-Chief, OQWSSB for diversion of

N g

Ciiy Sewerage system from PettaMallah 1o facilitate Deptr. of Water Resources (DoWR} for

exccuting drainage improvement works. Govt. in I & U.D Depii. vide letter No. 15285/ Huddt.

| . B
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11082021 also communicated in-principle approval for Survaillance and Divers.ion of above
house sewer connections at the cost of existing on-going sewcrage project of Cuttack under
OISIP. JICA, Cuttuck & for the above purpose, it has been decided that the Officers of CMC,
Cuttack &the Officers of WATCO, Cuttack shall extend the technical support, as & when

~

requircd.

in order to overcome 1o the above situation 2 meeting is held with different stakeholders in the
conference hall of 2adTloor UnnatiBhawan, OWSSB, Bhubaneswar on 18.112021 under the
chairmanship of Engineer-in-Chief. OWSSBE and discussed over the following points for
diversion of Sewage System from PeiaNallah{abowt 3.3 KM leagih) fo the Sewage Treatment
Plant, since PettaNallah is a natural drainage channel originating from Sector-10 CDA area &
falling in River Kathojodi at Belleview, Bidanasi to discharge only storm water.

1. Diversion of sewage water to PettaNalizh from part of Sector-10 & Sector-11 near RCC

sump at Sscror-10.

ta

3Nos of RCC drainage pipe fine of 1200 mmdia each feeding From Sec07-8.9 and pant of

Sector-10 falling into PenaNaliah

3. 13 Nos of underground drainage pipe line in berween, Secior-10 10 Sector-6 comeciag T
PettaNailah.

4. 1200 mm dia RCC pipe line connecting to PenaNNallah adjacent to the boundary wall of 36
MLD STP, CDA, Bidanasi, Cuttack.

5. Regarding encroachment of maximum number of sewerage & Drainage Manholes by the

different housebolds of CDA Bidanasi by construction of ramps, verandabs and compound

wall etc. v

After detailed discussion it is decided that two numbers of joint Techanical Team with
following Officers / Staff from OWSSB/WATCO/ICMCICDA, Cuttack shall be constituted for

Syrveillance and Diversion of sewerage system from PettaNaliah 1o Sewage Treatment Plant

Technical Team No. X

1. Sri Arabinda Biswal, DPE, OWSSRB, Cuttack.
2. Sri Purushottam Rout, WATCQ, Cutiack.

3. Sri Swagatika Mohanty. JE, CMC, Cutiack.
4. 5ri Sanatan Das, DLR, CDA, Cuttack.

-,

we

77



R
/ Technical Team No. 11

1. Sri Prafulia Kumar Behera. AE, WATCO, Cutiack.

5 G Subhasisa Mohanty. APE. OWSSB. Cunack.

fad

Sri Manoj Kumar Debata. JE. CMC. Cutiack,
4. Representative from CDA. Cunack.

The above Technical Team shall survey the details of the diversion of sewerage system
connected 1o Petta Nallah through RCC bypass pipe lines which are discharging bulk guantities as
detailed at Para | to 4 above immediately & take up the survey of details of individual house hold
sewer line of Sectorarea ie Sector-6 10 Sector-11 thereafter. After survey of bulk discharge points.
Sector-7 aren, as a pilol basis shall be surveyed at first instance to find out the nature & type of
Jiversion work required for individual houvse hold in order 1o facilitate estimation of same for
execution of above work. At present the O& M of above Sewerage Sysiem of CDA ares, Cutiack is
being looked atter by WATCO. ¢ ynach since 21.61.2020, WA TCO shall execute the above work
whereas necessan funds for execution shal] be provided by OISIP. JICA. OWSSB w WATCO.

The above two teams shal take up the surey works from downstream lowerds pp-Srcam
of the Petta Nallah and report the progress of survey work done on daily basis to OWSSB /TMCS
WATCO etc Tor taking further action o the matier.

The meeting ended by thanks to from the chair.

! G;_%\‘W o /ﬁ %

Projé‘ Eagineer, Pro_i et Director (TC) {'_fity Enginecr.
PMU. OWSSB, Cuttack OWSSB. Bhubaneswar CMC, Cutiack
)
LB M
Gengral Manager, Enginegr-id Chi
WATCO. Cuttack OWSSB; Hhybpnestya s

-
Deputy Prhbidet Engines,
Project Management Unli,
O.W.5.5.8, Cutlack
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sMembers present in the meeting held inthe 2Z o7 Flppr Confersnce Hall of OWSSHE on
18.11.2021 at 5,00 PM
on Surveillance and Diversion of wrongly connected iouse Sewer connections
{if any) 10 the existing foul sewerage system from the storm water drainage
systent in CDA— Bidanasi Area Cutitack — constitution of Joint Technical Team
for timely execution of works.
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Orissa Water Supply & Sewerage Board
A L Satyanagar, Bhubaneswar-757 607
v Phone:(0674) 2571185, e-mail - eicowsshi@gmail.com @ ﬁffa

) No, Zj ’:’[ a B2 Soin

. The Gity Engineer,

l\i CMC, Cutfack

A Project Director,

‘ PMC. OWSSB, Sambaipur
General #anager,
WATCO. Cultack
Project Engineer,

~ PiU. OWSSE, Cuitack

Sub:  Minutes of the meeting held under the Chairmanship of EIC, OWSSSB in connection with the work
“Surveiliance for diversion of wrongly connected house sewer connections to the siorm water drainage
system in CDA Areg, Bidanasi, Cuttack”

Ref  Leiter No, 551 dated 21.02.2022 of EIC, OWSSS.

x:..,\a Sif,

. ‘.xj With reference fo ihe subjeci cited above, it is fo enclose herewith the minules of meeting held under

4 the Chairmanship of Engineer-in-Chief, OWSSB in connection with work “Surveillance for diversion of wrongly
connecied house sewer connections to the siorm water drainage system in CDA Area, Bidanasi, Culiack” on
dated 24.02.2022. i is requested that furiher course of action may be ieken as per the decision iaken in the
said meeting.

Yours Taithfully,

£nclk  Asabove .

hemo No. ézf/sz])@ 5 3“ QDQ‘Q

Copy submitted to the Comimissioner, Cuttack Municipal Corporation for information and necessary
aclion with reference {o OWSSB lefter No. 551 dated 21.02.2022. -

Encl:  Asshove : e
Nemo No. 5 L/ ;\@ 2 5 . 9 L DD 2 Engineerin- A

Idt.
Copy forwarded to the Engineer-in-Chief, OISIP, JICA, OWSSB, Cutiack / Managing Direclor,
_ WATC r i d-recessary-actonwithreference-lo-OWSSB-Memonor553-dated—— -
21.02.2022,

Encl:  As above | ! %/
| 5 (72 s 3 2 e Enginegs-imiigi .
Memo No. 6 (',J 5 By o2 & 2o e v

Copy fonvefg{edﬂto the Staff Officer o Principal Secretary to Govt, H&UD Department for kind
informagfion of Pg}'p/c'qa“al Secretery with reference {o OWSSB Memo No. 554 daled 21.02.2022.
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' IN-CHIEF, OWSSB, BHUBANESWAR ON “SURVEILLANCE FOR DIVERSION OF WRONGLY

°CONNECTED HOUSE SEWER CONNECTIONS TO THE STORM WATER DRAINAGE SYSTEM IN CDA
AREA, BIDANASI, CUTTACK™

=

The fist of Members presentis annexed.

A meeting was convened on 24.02.2022 under the Chaimanship of Enginear-in-Chisf, OWSSE,
Bhubaneswar in his office chamber at 4.00 PM. The meeling was held as per letler No.551 dated
21.2.2022 of OWSSB. It was tegarding sharing and re-conciliation of the data collected so far through

“Surveillance Yor diversion of wrangly connected house sewer connections to the storm water drainage
system in CDA Areg, Bidanast, Cutiack®.

At the ouisei Engineerin-Chief welcomed the members present in the meeting. The survey data
collecied so iar by the Project Engineer, PMU, OWSSB, Cuitack was shared among the members. Afier
thorough deliberalion on the subject and the result of survey conducled so far, the following decisions are

izken.

i. The datfa shared today need to be verfied by WATCO, Cuttack and correstion required, if any,
may be reporied by General Manager, WATCO, Cuttack to the PE, PMU, OWSSB, Cutiack
within a week.

2. 1t is leamt during discussion in the meeting that ofiicials of Technical Team No.1 and 2 from
WATCO, CMC and CDA, Cutiack are not reporting regularly for the joint survey works. General
Manager, WATCO, Cuftack and City Engineer, CMC, Cuttack present in the meeting assured
to Iook info the matter and amange suitable personinel from their organizafions to accompany
the officidls of OWSSB for subsequent field survey works. It is mentioned here that two
Technical Teams were constituted comprising officials of OWSSB, WATCO, CMC and GDA a5
communicated in the proceedings of earlier meeting vide OWSSB leter No.3707/ Memo

i No.3709 dated 24.11.2021. . _

{L 3. ltis decided {o continue the survey work fill ifs completion and survey data, so obtained, shail
IS 1S be shared among GMC and WATCO, Cufiack for re-conciliation, if any. That survey data shall
be the basis for restoration of the Sewerage Gonnections and disconnection from the existing

drainage system in CDA Area, Bidanasi, Cuftack.

\/)(;4. PE, PMU, OWSSB ,Cuttack shall ensure sharing of the drawings wifh flow directions of the

exisling sewerage and drainage system in CDA Area, Bidanasi, Cuttack 50 as 1o faciiifete .

WATCO, Cuttack take up the repair, restoration, diversions works. )
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